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Purchase Scandal in D.T.C.

2122. SHRI GADADHAR SAHA:
SHRI BHAGAT RAM:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government propose
to probe into the allegations of Rs. 1.25
crores purchase scandal in Delhi
Transport Corporation; and

(b) if so, the details thereof?
THE PRIME MINISTER (SHRI

MORARJI DESAI); (a) and (b). The
Stores and Purchase Committee of the
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DTC Board is looking into the allega-
tions in regard to purchase of actesso-
ries for buses and items like paint,
printing paper etc. The allegations
about purchase of tyres and boiler are
being enquireq into by CBI.

DISIR Detenus Prosecuted during
Emergency

2123. SHRIMATI BIBHA GHOSH
GOSWAMI. Will the Minister of
HOME AFFAIRS be pleased to state
the number of DISIR detenus prosecut.
ed during the internal emergency pe-
riod before the cases against them
were dropped, State-wise?

THE MINISTER OF HOME AFFAIRS
(SHRI CHARAN SINGH): A statement
fs laid on the Table of the House.

Statement

Number of Persons prosecutpd under DISIR
1971 during the period 25th Fune,1975
and 21st March, 1977.

ls\io. Name of State clj_llprggg; .

prosecuted

1 Andhra Pradesh - 1,796
2 Assam . . 1,467
3 Bihar . . . 4,258
4 Gujarat . . . 2,409
s Haryana * . . . 1,013
6 Himachal Pradesh - . so8
7 Karnataka . . 4,001
8 Kerala - . . . 6,689
9 Madhya Pradesh 2,267
10 Meghalaya . . . 18
11  Maharastra . . 7,338
12 Manipur . . . 163
13 Nagaland . . . 4
14 Panjab * . . . 1,787
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1%0. Name of State Igt!u;l::gns

prosecuted

15 Tamil Nadu - . . 591
16 Sikkim - . . . nil

17 Tripura - . o8

18 Uttar Pradesh - 19, 888
19 West Bengal - . 1,141
20 Andaman & Nicobar . 89
21 Arunachal Pradesh - nil
22 Chandigarh - . . 20
23 Dadra & Nagar Haveli . 3
24 Delhi - . . 2,839
25 Goa, Daman and Diu nil
26 Lakshdweep - . nil
27 Mizoram . . 136
28 Pondicherry - . . 58
TotaL __58,551

NoTE :—Information from Jammu an.
Kashmir, Orissa and Rajsthan is awaitc«
and will be laid on the Table of the Housc.

Licences for Industries in Assam

2124, SHRIMATI RENUKA DEV!
BARKATAKI: Will the Minister of
INDUSTRY be pleased to state:

(a) number of industrial licences
issued during the last three yearg Lo
set up industrieg in Assam;

(b) the names of the industries for
which the licences were issued;

(c) the names of the parties to
whom the licences were given; and

(d) number and names of the par-
ties that have utilized the licences?





